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employees in respect of payment of 
gratuity, pension encashment of leave 
and even refund of Provident Fund; 

(b) the number of cases wherein 
all :formalities have been complied 
with and 'No-demand' certificate fur-
nished which were pending for pay-
ment with the D.M.S. as on 1st Dec-
ember, 1978; 

(c) the step~ being taken by the 
D.M.S. to make payment of all such 
-due~ without any delay; and 

(d) whethta" necessary instructions 
would be issued to the D.M.S. to pay 
all the settlement dues to its re-
tired employees within the time-sche-
dule laid down by Government in 

·this behalf and thus obviate any har-
assment being caused to them? 

THE MINISTER OF AGRICULTURE 
AND IRRIGATION (SHRI SUR.JIT 
SINGH BARWALA): (a) Normally, 
the claims of the retired employees 
are settled immediately they retire 
from Government service. 

(b) Six such cases were pending on 
1-12-1978. 

(c) In two cases , approval of the 
UPSC to the continuance in the higher 
·posts is awaited. The matter is being 
pursued demi-officially with the Com-
mission. One case is pending for want 
of vigilance clearance and efforts are 
being made to expedite the same. Re-
maining cases are being processed and 
are expected to be finalised shortly. 

('d) Necessary instructions have al-
. ready · been issued by the Government 

:!'or timely settlement of all the dues of 
fhe retired employees. 

Merger of Scientific a.nd Statistical 
eadres Of Department of lrri&"ation 

with Central Water Commission 

3933. SHRI JANARDHANA POOJA-
RY: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased 

·to state: 

(a) whether it is a fact that the 
~Scientific and Statistical Cadres of 

Department of Irrigation are belnt 
merged with Central Water Commis-
sion; 

( b ) whether the nature of duties, 
qualifications and recruitment rule& 
etc. of the merged cadres are similar; 
and 

(c) if not, what criteria have GoY-
ernment adopted for merger? 

THE MINISTER OF AGRICULTURE 
AND IRRIGATION (sHRI SURJIT 
SINGH BARNALAi : (a) and (c). 'I:here 
were a number of sm'au technical cad-
res in tb.e Department of Irrigation and 
organisations under it like the Ganga 
Basin Water Resources Organisation. It 
was decided to merge these small tech-
nical cadres, both gazetted and non-
gazetted, with the corresponding tech-
nical cadres of the Central Water Com-
mission, in order that these may become 
viable and with a view to _afford larger 
opportunities . for promotion to the con-
cerned officers/ staff, and improve the 
manpower availability for manning 
these posts. As a part of this decision, 
the small statistical cadres of the De-
partmental of Irrigation have also been 
merged with the corresponding cadres 
of the Central Water Commission. 
After the merger, the officers/stair 
borne on the erstwhile small statistiral 
cadres of the Department of Irrigation 
have been brought on the integrated 
seniority lists of the Central Water 
Commission. 

No scientific posts are sanctioned ill 
the Secretariat of the Department ot 
Irrigation. 

(b) The nature of duties and quali-
fications required for ~atistical poltl 
both in the Department of Irrigattcm 
and the Central Water Commission are 
similar. The Recruitment Rules for UJe 
posts in the Department of Irrigation 
before the merger differed in some res-
pects from the Recruitment Rules for 
similar posts in the Central Water C~­
mission. After the merger of thele 
statistical posts in the Department of 
Irrigation with the corr~ponding cad· 
res of the Central Water CommilllOD. 
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recruitment thereto will be made in ac­
cordance ■with the Recruitment Rules 
operative tor these posts in the Central 
Water Commission.

Aid Dram U.S. international Deve­
lopment Agency for Afiieoltore

3934. SHRI A. ASOKARAJ; Will the 
Minister of AGRICULTURE AND 
IRRIGATION be pleased to stale:

(a ) whether U.S. Agency for In­
ternational Development has offered 
any help to our country in the field 
o f agriculture; and

(b ) i f  so, the details in this re­
gard?

THE MINISTER OF AGRICULTURE 
AND IRRIGATION (SHRI SURJIT 
SINGH BARNALA): (a) and (b). Yes, 
Sir. The Us AID has made the follow­
ing proposals for collaboration between 
the two countries in the field of agri­
cultural research, education and exten­
sion activities:

( i )  Bilateral technical assistance 
called “Agricultural Research and 
Education Project.”

(ii) Multinational collaborative Re­
search Support Programme which 
US A ID  has started in conjunction 
with their own Agricultural Univer­
sities under Title X II of the Foreign 
Assistance Act.

The above mentioned proposals are 
still in the preliminary consideration 
stage of the Ministry of Finance (De­
partment of Economic Affairs) and no 
decisions have yet been arrived at.

Central team to t a l l  Nada

3935. SHRI A. ASOKARAJ: Will the 
Minister of AGRICULTURE AMD 
IRRIGATION be pleased to state:

(a ) whether any request to depute 
a  central study teain to study the 

"■flood damage h i*  been received from 
Tuntt ffaqta Government; and

(W  il so, th* decision of the 
eminent oh It?

THE MINISTER OF AGRICULTURE 
AND IRRIGATION (SHRI SUEJIT 
SINGH BARNALA); (a) and (bj. On a 
request received from the State Gove* 
eminent of Tamil Nadu, a Central 
Study Team visited the State from 
24.11.78 to ^7.11.78 to study the damage 
due to floods. The report of the Teafn 
will be finalised very soon. The recom­
mendations of the Central Team will 
thereafter be placed before the High- 
I^evel Committee on Relief. The deci­
sion of the Government will be taken 
on the basis of the recommendation of 
the High Level Committee.

BooHnr Loans to Orissa

3936. SHRI PABITRA MOHAN 
PRADHAN. W ill the Minister o f 
WORKS AND HOUSING AN D  
SUPPLY AND REHABILITATION be
pleased to state:

(a ) the amount of money that has 
been provided for housing purposes in 
the State of Orissa for the last five 
years barring the present financial 
year; and

(b ) whether the said provision haa 
been fully spent or not. if  not the 
reasons thereof?

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE­
HAB ILITATIO N (SHRI SIKANDAR 
BAKH T); (a ) Central finandal a** 
sistance is released to the States in 
the shape o f "block loans’ and *block 
grants’ for their Annual Plans as a 
whole and not fo r  any specific scheme, 
project or sector of development. The 
State Government 0* Orissa have p*o- 
Vi&sd Rs. 5,89,48,000 for housing PW~ 
poseg d w io * the k « t  five w a r *  Out 
o f this, Rs. 5,53,32*000 were spent.

(b ) The amount could not be vtitilia- 
ed fully because the loanees did not 
turn up to avail of their subsequent 
instalment*.




